
F.NO.56(13)/CESTAT/CASHIM.Q.EXP'/2025-26
Ministry of Finance

CUSTOMS EXCISE AND SERVICE TAX
APPELLATE TRIBUNAL

West Block No-2, R.K.Puram, New Delhi-110066

Dated:-13/05/2025
To

The Under Secretary (IFU - III)
Ministry of Finance,
Deptt. Of Revenue,
North Block, New Delhi.

Subject:- Monthly Expenditure Statement for the month of April-2025.

Sir,
I am to forward herewith the expenditure statement for the

month of April-2025 (F.Y 2025-26) in respect of Customs Excise and
Service Tax Appellate Tribunal, New Delhi, for your information and
necessary action please.

Yours Faithfully,

~'---
Drawing and Disbursing officer

CESTAT, New Delhi
Copy To:-

1.;rhe Pay & Accounts Office, Min. of Finance,
I
/ Revenue, New Delhi.J. Computer Section for uploading website.

3. Office Copy.

Deptt. of

~Y I l,,, { .",{
Drawing and Disbursing officer

CESTAT, New Delhi



Customs Excise & ServiceTax Appellate Tribunal, New Delhi

Statement s diture for the month of

Prograssive
30.04.2025

Variation between proportinate
grant and actual "vl~ .. rlrlito

Propotinate
Grant

Sr. No. Sub Head Sanctioned
Grant
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